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From

To,

Sub:-

Shri Saptarshi Garg,
Jt.Registrar (Vigilance),
Gauhati High Court,
Guwahati.

Smti. Shabnom Choudhury.
District & Sessions Judge,
Bajali, Pathsala.

Dated Guwahati, the

Casual leave with station leave permission.

a3
*l

June,2023

Ref:- Your letter Nos. DJIBJA/}013IL6LS and DJ/BJA/zoz3It6L5 dtd. 22.06.2023

Madam,

With reference to the above, I am directed to inform you that your prayer for (a)
casual leave on 23.06.2o23, atong with station leave permission, with the officiat
vehicle, at own cos!, from the evening ol22.O6.2029 tilt the morning of 26.O6.2o23
and (b) casual leave on 30.06.2023 and o1.o7.2o23, atong with station leave
permission, with the official vehicte, at own cos! from the evening of 2g.06.2023 tiil
the morning of o3.o7.2o23, has been granted. The next senior most Judiciat officer at the
station will remain in charge of your court and office during your absence.

Yours faithfully,

9{1-
JT. REGISTRAR ruIGIt-ANCg
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Copy to:
1. The Project Manager, Gauhati High Court.
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